
Minutes of EFC No. 4/08 dated 6.7.07
 

4th meeting of Export Facilitation Committee (EFC) was held under Chairmanship of       Dr. Shyam Agarwal, Additional DGFT.
 

2. The list of officials present is annexed. (Annexure 1).
 
3. Following decisions were taken by EFC,

3.1   Technical Authorities shall expedite their comments with respect to all long pending applications.
3.2   Applications dated on or before December 2006 in which applicants are not responding needs to be disposed off by rejection, if necessary.
3.3   Pertaining to cases examined, the following decisions were taken:

(i)                   53  cases for restricted item import and request of M/s. PEC Limited for issuance of import quota under TRQ for item maize was approved.
(Annexure 2).

(ii)                   33 cases for restricted item import were rejected (Annexure 3).
(iii)                  88 cases for restricted item import were deferred for next meeting    (Annexure 4).
 
4.   Meeting ended with thanks to all participants.    

 
 

 

 
ANNEXURE 1

 
           

PARTICIPANTS
 

 
1.                       Dr Shyam Agarwal, Additional DGFT (Chairman)
2.                         Sh Anil Aggarwal, Joint DGFT
3.                         Sh N.K Bhola, AWA, Dept of Comm/ Telecom
4.                         Sh R Srinivas, Coordinator, MoEF (Ozone Cell)
5.                         Sh V.K Tyagi, Deputy Industrial Adviser, Deptt of Chemicals & Petrochemicals
6.                         Sh P P Srivastava, Asstt Industrial Adviser, Deptt of Chemicals & Petrochemicals
7.                         Sh Din Dayal, SO, Department of Animal Husbandry, Dairying & Fisheries



8.                         Sh Subhash R, Deputy DGFT
9.                         Shri A.P Purohit, S.O (Trade), Department of  Agriculture
10.                     Shri Amitabh Jain, Joint DGFT.
11.                     Smt. Kiran Sehgal, Deputy Director General of Foreign Trade
12.                     Shri Devashis Bose, Foreign Trade Development Officer.
 

 

 
ANNEXURE 2

 
APPROVED CASES

 
 

                                                                                                                    
 
Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

  EFC
3/08    no.

143

MSPL Ltd., Mumbai
01/53/8/416/AM06/M­40/ILS
 

Non  directional
Beacon Transmitter­
1 No.

25.1.2006 On file
Rs.1092000/­
Euro 19500/­

  EFC 
4/08   
no.60
 

Honeywell Automation India
Limited., Pune.  
F.No.01/53/162/1259/AM07/H­
15/ILS.

35 Nos. of second
hand  Dell GX 200
Desktop PC.

6.9.2006 Rs.633806/­
UD$ 14437.50

  EFC 4/08 
(Ex­post
facto)no.69

Govinda Enterprises, Thane
 
01/53/8/138/G­13/AM07/ILS

East African
Sandalwood from
Tanzania  ­150 M.T.

16.6.2006 Proportionate
value given in
the application.

       EFC
3/08    no.

141

Honewell Automation India Ltd
01/53/162/1259/AM07/H­15/ILS
 

Secondhand Dell
GX 200 Desktop PC

7.9.2006 Rs.633806/­
US$ 14437.50

       EFC
3/08    no.

55

Tata Power Company Ltd.,
Mumbai,
01/53/8/426/AM07/T­27
 

Generation
Transmission and
Distribution of
Electric Energy.
9801 (500 Nos.)

8.12.2006 On file
Rs.149414/­
GPB 1626/­

  EFC
3/08    no.

Transocean  Offshore  Inernational
Venture Ltd, Mumbai.

Transponder
together  with

14.11.2006 On file
Rs.13674390/­



117 01/53/8/387/T­22/AM07
 

accessories US$ 300206/­

       EFC
3/08    no.

44

Government of Jammu & Kashmir,
Directorate of Sheep Husbandry
Kashmir,
01/53/162/1690/J­14/AM07ILS
                                                    

Dorper Sheep
Embroyes ­ 400

20.11.2006 Rs.44000/­

       EFC
3/08    no.

98

Ridhi Pharma, Ankleswar,
01/53/162/1886/R­63/AM07/ILS
 

1,3 Dichloro
Propanol –
150 M.T.

26.12.2006   Rs. 9585000 
   US $ 213000

 
Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

       EFC 
4/08
no.65

Engelhard Environmental System (I)
P. Ltd., Chengugalpattu.
01/53/8/641/AM07/E­45/ILS
 

Cerium  Oxide,
Zirconium  Oxide,
Cerium  Nitrate
solution, etc.

15.2.2007 Proportionate
value  given  in
the application.

  EFC
3/08   
no. 105

Karanataka  forest  Depatment,
Bangalore.
01/53/162/2201/AM07/K­26/ILS
 

150  OF  12  BORE
SLIDE  ACTION
GUNS.

27.2.2007 Rs.1572962/­
US$ 34010.06

    EFC
3/08   
no. 148

Gem International, Faridabad
01/53/8/776/G­83/AM07
 

Arms and
Ammunitions

21.3.2007 Rs.113873/­
Euro 1897.87

  EFC 
4/08   
no.64

 GEM International , Faridabad.
F.No.01/53/8/776/AM07/G­83/ILS.

10 Nos. Air Rifles
and Air Pistols and
Guns.

21.3.2007 Rs.113873/­
EURO 1897.87

    EFC
3/08   
no. 41

Jai Research Foundation, Mumbai
01/53/8/783/J­33/AM07/ILS
 

Male Beagle Dogs –
60 Nos. Female
Beagle Dogs­ 60 Nos.

23.3.2007 Rs.3065000/­
US$ 68060/­

EFC 
4/08   
no.18

Kekule Pharma Ltd., Hyderabad.   
F.No.01/53/162/40/AM06/K­1/ILS.

19000 Kgs. 1­Bromo­
3­Chloropropane­99.5
Percent.

26.3.2007 Rs.2246503/­
US$ 51540/­
 

  EFC 
4/08   
no.58

Trident Infosol Pvt. Ltd., New
Delhi.  F.No.01/53/8/67/AM08/T­
3/ILS.

135 Rifles
Cope(Details as per
application)

27. 4.2007 Rs.10000000/­
US$ 220702.30

  EFC
3/08   

Glenmark  Pharmaceuticals  Ltd,
Mumbai.

Rats and Mice – 2600 4.4.2007 Rs.3362158/­
US$ 75640/­



no. 19 01/53/8/8/G­1/AM08/ILS
 

  EFC
3/08   
no. 79

M/s.  Meghmani  Organics  Ltd
Ahmedabad.       
F.No.01/53/8/39/AM08/M­
2/ILS.

 

Carbon  Tetra
Chloride
(CTC).

Approved subject to
condition that import
shall be from member of
Montreal Protocol
country.
 
 

17.4.2007 Rs.2323565/­
US$ 52928.59

  EFC
3/08   
no. 113

M/s.  Shobha  and  Prints  P.  Ltd.,
Hyderabad.             
F.No.01/53/162/79/AM08/S­7/IlS.
 

Night Vision Goggles,
Passive Night Sight &
Binoculors.

17.4.2007 Rs.500000/­
US$ 12000/­
 
 

    EFC
3/08   
no. 46

M/s.  Tilda  Riceland  Pvt.  Ltd.,
Mumbai.           
F.No.01/53/8/46/AM08/T1/ILS.

Rice
20.4.2007

20.4.2007 On file
Rs.246718/­
US$ 5620/­

 
Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

EFC
3/08   
no. 14

Advinus  Therapeutics  Pvt.  Ltd.,
Bangalore.     
F.No.01/53/8/53/AM08/A­10/ILS.
 

Mice & Rats. 24.4.2007 Rs.13160720.09
Euro 224585.65

  EFC
3/08   
no. 2

Bilag Industries P. Ltd., Mumbai
01/53/8/95/AM08/B­6
 

Carbon  Tetra  Chloride
(350 MT)
(Subject  to  import  from
country  member  of 
Montreal Protocol).

14.5.2007
 
 

Rs.3562668/­
US$ 80150/­

EFC 
4/08   
no.57

Astra Lighting Ltd., Chandigarh. 
F.No.01/53/162/306/AM08/A­
22/ILS.

200 Kgs. Yittrium
Vanadate Phosphor
Europium.

21.5.2007 Rs.587300/­
FFE 14000/­

EFC 
4/08   
no. 1

Tata Institute of Fundamental
Research, Mumbai 
F.No.01/53/162/310/AM08/T­
3/ILS.

Import of 45 Pairs of
TransgenicKnockoust
Mice.

22.5.2007 Rs.2241000/­
US$ 54000/­

EFC 
4/08   
no.9

Vanita Malhotra, New Delhi.
F.No.01/53/8/113/AM08/V­8/ILS.

3 Horses. 22.5.2007 Rs.216600/­
EURO 3800/­



EFC 
4/08   
no.25

M/s. Manjri Stud Farm Pvt. Ltd.,
Mumbai.   
F.No.01/53/8/112/AM08/T­4/ILS.

120 Sets Air­
conditioners.

23.5.2007 Rs.1882695/­
US$ 44879.51

EFC 
4/08   
no.52

 Superintendent of Police, Special
Nranch, Orissa, Cuttack.  
F.No.01/53/162/324/AM08/O­
14/ILS.

1 No. 20 MM Neudrex
ater Jet Disrupter 20
MM MK­11 with
accessories.

24.5.2007 Rs.767468/­
US$ 15632.93

EFC 
4/08    
no. 3

RCC Laboratories P. Ltd.,
Hyderabad. 
F.No.01/53/8/122/AM08/R­
16/ILS.

175 No. Guuinea Pig
Hsd Poc:DH & 60 Nos,
Rabbit HSDF:N2W

25.5.2007 Rs.1115554/­
EURO 19828.55

EFC 
4/08   
no.6

RCC Laboratories India Private
Limited., Hyderabad.           
F.No.01/53/8/121/AM08/R­
17/ILS.

600 Nos. Rats & Mice. 25.5.2007 Rs.44538/­
CHF 1300/­

EFC 
4/08  
no.15

Chettinad Stud & Agricultural
Farm, Chennai.             
F.No.01/53/8/123/AM08/C­
11/ILS.

1 Nos. Stallion. 25.5.2007 Rs. Two crore

EFC 
4/08   
no.17

Kerala Agricultural University,
Pookot,Wayanad., Kerala. 
F.No.0153/162/332/AM08/K­
5/ILS.

50 Nos. Allotype defined
pedigreed non inbred
rabbits.

25.5.2007 Free of cost

EFC 
4/08   
no.65

GEM International, Faridabad. 
F.No.01/53/8/128/AM08/G­
14/ILS.

4 Nos. Air Rifles & Air
Pistols.

29.5.2007 Rs.113873/­
EURO 1897.87

EFC 
4/08   
no.2

Dolphin Stud Farm, Ludhiana.    
F.No.01/53/162/347/AM08/D­
5/ILS.

1 No. Stallion 2 Nos.
Broodmares.

30.5.2007 Rs.9000000/­
US$ 221948/­

 
Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

  EFC 
4/08   
no.24

Triangle Property and Developers
Pvt. Ltd., Bangalore.                
F.No.01/53/8/136/AM08/T­
6/ILS.    

303  Nos. Split Air­
conditioners containing
HCFC­22 R Gas.

31.5.2007 Rs.3067468/­
US$ 73122/­

  EFC
3/08   
no. 69

Jagdish  Commercial  Service,
Amritsar        01/53/8/616/AM07/J­
29
 

(i)Aconitum
Hetrophyllu  Wall
(ATIS)5000  Kgs  (ii)
Evlophia  Dadia

6.2.2007 Rs.1822000/­
US$ 40500/­



(Shalabmisri)­5000 Kgs.
and  (iiii)  Orchis  Laxi
Flora  Lamsalep
(Salampanja)­5000 Kgs.

  EFC 
4/08   
no.46

Sanchar Communication Systems,
New Delhi.  
F.No.1/53/8/162/AM08/S­44/ILS.

7 Nos. Electric
Defender KP­001 &
others and 1 No.Digital
Alcololmeter CA­2000

13.6.2007 Rs.12000/­
US$ 280/­

  EFC 
4/08   
no.34

Singh Hotels P. Ltd., Agra.  
F.No.01/53/162/475/AM08/S­
47/ILS.

37 Pcs. Split
Airconditioners with
HCFC­22 Refrigerant
Gas.

19.6.2007 Rs.922059/­
US$ 22229/­

  EFC 4/08 
(Ex­post
facto)
no.69

Amit Sanghi, Hyderabad
 
01/53/162/523/A­34/AM08/ILS

12 Bore cartridges ­  for
sports purposes –
15,000

22.6.2007 Rs. 284717
Euro 4380

  EFC 4/08 
(Ex­post
facto)
no.69

Gusti Noria, Hyderabad
 
01/53/162/522/G­20/AM08/ILS

Match Mauser Mo3 Rifle
30­60 with barrel win

22.6.2007 Rs. 279435 
Euro 4299

   EFC 4/08
(Ex­post
fact)
no.69

Ideal Detonators Pvt. Ltd,
Secunderabad
 
01/53/162/343/I­10/AM08/ILS

Explosives 29.6.2007 Rs. 38051160
US $ 905980

  EFC
3/08   
no. 107

Eon Infotech Ltd., Chandigarh.
01/53/8/630/E­43/AM07/ILS
 

Night Sight pN­6K 7.2.2007 105750/­
US$ 2350/­

 

EFC 
4/08
no.52

Airport Authority of India , Delhi
01/53/8/632/A­94/07/ILS
 

Distance Measuring
Equipment – 40 (Plus
accessories and spares)

7.2.2007 Rs. 142239228
Euro 2484528

 
Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

  EFC
3/08
   no. 7

High  Tech  Elastomers  Ltd.,
Ahmedabad.
01/53/8/87/AM08/H­6
 

Frequency Agile X and
S Band Racon with  all
Standard  Accessories
(14  Nos.)    Approved
subject  to  condition
that  they  will  obtain

7.5.2007  
Rs.11133040/­
FFE 253600/­



necessary  WPC
license  as  per
undertaking  given  by
Director  General    of
Lighthouses  and
Lightships

  EFC 
4/08   
no.11

Sholavaram Stum Farm,
Chennai.   
F.No.01/53/8/146/AM08/S­40/ILS.

2 Stallion. 7.6.2007 Rs.Four Crore

  EFC 
4/08   
no.56

HLS Asia Ltd., New Delhi. 
F.No.01/53/8/149/AM08/H­9/ILS.

Explosives as detailed
in the Application.

8.6.2007 Rs.18946730/­
US$ 463245.22

  EFC 
4/08   
no.63

Great Offshore Limited.,
Mumbai.  
F.No.01/53/8/754/AM07/G­
79/ILS.
 

3 Nos. furuno Arpa
Radar Model Far­2117
1 Display unit Mu­
201CR

9.3.2007 Approved import
of 2 nos of the
item applied for.
Rs.1975437.32
FFE 5487325.88

  EFC 
4/08   
no.66

Econ Infotech. Limited.,
Chandigarh. 
F.No.01/53/8/630/AM07/E­43/ILS.

1 No. Night Sight PN­
6K.

9.7.2007 Rs.105750/­
UD$ 2350/­

  EFC
3/08   
no. 20

Ranbaxy  Laboratories  Ltd,
Mumbai.
01/53/8/21/AM08/R­2/ILS
 

Frogs – 10 10.4.2007 Rs.37008/­
US$ 771/­

  EFC
3/08   
no. 3

United Phosphorus Ltd., Mumbai
01/53/8/92/AM08/U­1
 

Carbon  Tetra  Chloride
(2650 MT)
(Subject to  import from
country  member  of 
Montreal Protocol).

10.5.2007 Rs.46534000/­
US$ 1060000/­

  EFC 
4/08   
no.32

Pelican Associates Pvt. Ltd.,
Calcutta.    
F.No.02/53/162/404/AM08/P­
17/ILS.

140 Nos.
Aircondietioners with
R­22 Gas.

11.6.2007 Rs.6800000/­
FFE 161905/­

  EFC
3/08   
no. 21

Sun    Pharmaceuticals  Ltd,
Mumbai.
01/53/8./27/S­5/AM08/IL:S
 

Mice & Rats – 2800 12.4.2007 Rs.3937533.73
USD 87500.75

  EFC
3/08   
no. 99

Elcome Marince Services Pvt.
Ltd, Mumbai
01/53/8/31/E­3/AM08
 
 

Kodem Radar – one 12.4.2007 Rs.313320/­
JPY 783300/­
 
 
 



 
 
 
 

Agenda
Case No.

Applicant &
File No.

Item of import Date of
receipt

Remarks &
CIF Value
 

  EFC
3/08   
no. 116

Elcome  Marine  Service  P.  Ltd,
Mumbai.
01/53/8/3o/E­2/AM08
 

Kodem Radar ­1041 12.4.2007 Rs.177440/­
JPY 443600/­

  EFC 
4/08
no.50

Turbo Aviation , Hyderabad
01/53/8/26/T­2/AM08
 

Second  hand  Cessna 
172 – 1 No.

12.4.2007 Rs.3000000
UlS $ 67415

 
 

TRQ Case
 

                                M/s. PEC has requested for grant of import license for import of   1021 M.T. of Maize under TRQ for the period 2007­08.  Committee
noted the request of PEC was earlier considered however import license was not issued since MFN rate of duty of maize is 0 % while TRQ rate of
duty is 15 %.   In the instant case PEC has re­represented for issue of import license under TRQ since maize is a canalized item for import through
Food Corporation of India, which implies that an import license is required even for import outside the TRQ scheme.
 
              After detailed discussion EFC decided to issue import license under TRQ scheme to M/s. PEC Ltd for 1021 M.T.   The import has to be
completed by 31st March 2008.

ANNEXURE 3
 

REJECTED CASES
 

 
 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.133

Bharat Electronics Ltd., Banaglore.
01/53/8/634/AM05/B­52/ILS
 

20,000  Kgs.
Chromium
Powder.

10.3.2005 Rejected
application being
old and no
response from
firm.



 
Rs.22923495/­
US$ 526976/­

EFC 3/08
no.80

Grishma Metal Technology,
Mumbai
01/53/8/284/AM06/G­27/ILS
 

100000 Ltrs. of
spent acid

9.11.2005 Rejected
application being
old and no
response from
firm.
 
Rs.9954000/­
US$ 221200/­

EFC 3/08
no.127

Gunmark Armonry, Pune,
01/53/8/234/AM06/G­20/ILS
 

Air  rifles  with
extra  cylinder  –
4Nos.  and  Pistol
4 Nos.

20.9.2005 ­ Rejected
application being
old and no
response from
firm.
 
Rs.611895/­
EURO 10735/­

         
EFC 3/08
no.36

Raymond, Thane
01/53/8/256/AM06/R­39/ILS
 

500 Nos.  Frozen
Semen  of  ongole
bulls.

17.10.2005 Rejected
application  being
old  and  no
response  from
firm.
 
Rs.1155000/­
US$ 26250/­

 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.75

Arch Pharmalabs Ltd
01/53/162/1048/AM06/A­39/ILS
 

Bromo Fluoro
Methane 99.8%

18.10.2005 Rejected
application being
old and no
response from
firm.
Rs.2315250/­
US$ 51450/­



EFC 3/08
no.126

Elcome Marine Services P. Ltd.,
01/53/8/264/AM06/E­24/ILS
 

Koden  marine
Radar  MDC  –  721
complete  with  all
accessories.

20.10.2005 Rejected
application being
old and no
response from
firm.
 
Rs.100000/­
JPY 241300/­

122 ONGC Ltd., Mahsana.
01/53/162/1246/AM06/O­12/ILS
 

TC  200  Radi
Remote  Control
Unit – 1 No.

12.12.2005 Rejected
application being
old and no
response from
firm.
Rs.2851650/­
Euro 36864/­

EFC 3/08
no.33

St. Marry’s Farm, Kerala
01/53/162/1249/AM06/S­55/ILS
 

2000  Liters  of
Bovine Semen

13.12.2005 Rejected
application  being
old  and  no
response  from
firm.
Rs.293875.25
US$ 6567/­

EFC 3/08
no.91

Grishma metal Technology,
Mumbai
.01/53/8/337/AM06/G­31/ILD
 

15 MT of
Molybdenum
Scrap/Tungsten
Scrap/Molybdenum
& Tungsten Mix
Scrap

13.12.2005 Rejected
application being
old and no
response from
firm.
 
Rs.9844200/­
US$ 218760/­

 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.125

Elcome  Marine  Services  P.  ltd.,
Mumbai.
01/53/8/339/AM06/E­33/ILS
 

ND  –  IP,  25  –
100W  Totally
Solid State Fully
Dual  Non­
Directional

15.12.2005 Rejected
application being
old and no
response from
firm.



Radio  Beacon
Transmitter
C/W  ATU  500,
SPU  1  and  All
accessories.

Rs.1200000/­
US$ 25470/­

EFC 3/08
no.137

M/s. SGL Trading, Madurai
01/53/162/1483/AM06/S­64/ILS/
 

Used  Jute  Bags
–  10,00,000
Nos.

30.1.2006 ­ Rejected
application being
old and no
response from
firm.
 
Rs.4500000/­
US$ 100000/­

EFC 3/08
no.61

Belmar Aviation
.01/53/8/444/AM06/B­36/ILS
 

Aero plane 15.2.2006 Rs.1288301.00
USD 28983.15

EFC 3/08
no.89

Hardware Trading Corporation,
Mumbai.
01/53/162/34/H­1/AM07/ILS
                                                          

Boric Acid­ 264
M.T.  to be used
for non­
insecticidal
purposes.

28.3.2006 Rejected
application being
old and no
response from
firm.
 
Rs.7000000/­
US$ 142500/­

EFC 3/08
no.128

Gem International Faridabad.
 

Arms  &
Ammunitions

4.8.2006 ­ Rejected
application being
old and no
response from
firm.
 
Rs.58000/­
Euro 970/­

 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.129

Gem International Faridabad
01/53/8/230/AM07/G­20/ILS
 

Arms  &
Ammunitions

4.8.2006 Rejected
application being
old and no



response from
firm.
 
Rs.327900/­
Euro 5466.32

EFC 3/08
no.101

A.S. Moloobhoy & Sons, Mumbai
01/53/162/51/AM07/A­5/ILS
 

13600 Kgs
Refrigerant R­22
Gas

18.4.2006 ­ Rejected
application being
old and no
response from
firm.
 
Rs.1110000/­

EFC 3/08
no.120

Newage Industries, Gujarat.
01/53/8/39/AM07/N­2/ILS
 

1 No. Cartridges. 25.4.2006 Rejected
application being
old and no
response from
firm.
 
Rs.12980/­
US 295/­

EFC 3/08
no.124

Larsen & Toubro Ltd., Mumbai
01/53/8/49/AM07/L­2/ILS
 

Radio  Equipment
Non  Directional
Beacon  ND
50011  D  125  W
­2 Nos.

28.4.2006 ­ Rejected
application being
old and no
response from
firm.
Rs.1981266/­
US$ 43950/­

EFC 3/08
no.53

Sri Lankan Airlines Ltd., Chennai
.01/53/162/1131/AM07/S­48/ILS
 

Aircraft material
and equipment

21.8.2006 As per para 2.41 of
HBP Vol1 import of
secondhand spares are
allowed with
recommendation of
DGCA. No license is
required for this.
Rs.500000/­
 

 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 



EFC 3/08
no.108

Agrani Telecom Ltd., Delhi.
01/53/8/342/A­47/AM07/ILS
 

JAMMING
Equipment  as
detailed  in
application.

18.10.2006 Rejected
application  being
old  and  no
response  from
firm.
Rs.250000/­
US$ 5120/­

EFC 3/08
no.142

Minex  Metallurgical  Co.  P.  Ltd.,
Mumbai.
01/53/8/362/AM07/M­39/ILS
 

Titanium  Sponge
Fines – 10 M.T.

30.10.2006 Rejected
application  being
old  and  no
response  from
firm.
Rs.11044800/­
US$ 234000/­

EFC 3/08
no.144

Elcome Marine Services Pvt. Ltd,
Mumbai.
01/53/83012/E­28/AM07/ILS
 

Koden Radar
MDC – 1841 BB
complete with all
accessories –
one set

11.9.2006 Rejected
application being
old and no
response from
firm.
 
Rs.260000/­
JPY 614400/­

EFC 3/08
no.140

Divine Onkar Mission, Hazaribag.
01/53/162/2081/D­36/AM07/ILS
 

Computer  Sets
and  other
electronics goods

1.2.2007 Rejected  as  per
recommendation
of D/O I.T.
Rs.328000/­

 
 

EFC 3/08
no.9

Al Bashir, Gurgaon
01/53/162/177/AM08/A­17
 

31  items
including
Computer,
Printer,  Sewing
machine,  tools
etc.

3.5.2007 Rejected  item
being secondhand.
Rs.753039.24
Pound 8725/­

EFC 3/08
no.48

Multiple  Manpower  Development
Pvt. Ltd, Kolkatta
01/53/162/2321/M­63/AM07
 

One new Cessna
172  aircraft  and
pre­owned  152
and  acquire  two
Cessna  172
aircraft

19.3.2007 CIF not given

 
Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of

Remarks and
CIF Value



application
 

 

EFC 3/08
no.49

Saudi Arabia Airlines, Chennai.
01/53/162/35/S­2/AM08/ILS
 

Aircraft  material
and  equipments
and other items

29.3.2007 As per para 2.41 of
HBP Vol1 import of
secondhand spares are
allowed with
recommendation of
DGCA. No license is
required for this.
Rs.800000/­
US$ 17998/­.

EFC 3/08
no.56

British Airways, New Delhi
01/53/8/738/B­36/AM07ILS
 

Aircraft material and
equipment­ Aircraft
spares, Aircraft
electronics systems
and other items for 
Mumbai office.

5.3.2007 As  per  para  2.41  of
HBP  Vol1  import  of
secondhand spares are
allowed  with
recommendation  of
DGCA. No  license  is
required for this.
Rs.5000000/­

EFC 3/08
no.58

British Airways, New Delhi
01/53/8/739/B­35/AM07ILS
 

Aircraft material and
equipment­ Aircraft
spares, Aircraft
electronics systems
and other items for 
Delhi  office.

5.3.2007 As per para 2.41 of
HBP Vol1 import of
secondhand spares are
allowed with
recommendation of
DGCA. No license is
required for this.
Rs.5000000/­

EFC 3/08
no.59

British Airways, New Delhi
01/53/8/738/B­38/AM07ILS
 

Aircraft material and
equipment­ Aircraft
spares, Aircraft
electronics systems
and other items for 
Chennai office.

5.3.2007 As per para 2.41 of
HBP Vol1 import of
secondhand spares are
allowed with
recommendation of
DGCA. No license is
required for this.
Rs.5000000/­
 

EFC 3/08
no.60

British Airways, New Delhi
01/53/8/738/B­37/AM07ILS
 

Aircraft material and
equipment­ Aircraft
spares, Aircraft
electronics systems
and other items for 
Kolkatta office.

5.3.2007 As per para 2.41 of
HBP Vol1 import of
secondhand spares are
allowed with
recommendation of
DGCA. No license is
required for this.
Rs.5000000/­

EFC  4/08
no.68

Global  Exim, Mumbai.  
F.No.01/53/8/115/G­11/AM08/ILS.

100 MTs.1­Bromo
—3­ Chloro
Propane

23.5.2007 Dept of C&PC
recommended for
rejection



Rs.12100000/­
FFE 275000/­

EFC  4/08
no.62

Sunshine Global, Jaipur. 
F.No.01/53/8/135/AM08/S­37/ILS.

.110,000 Nos.
Used Monitor,
Monitor Board
and Heard Disk
Drive.

31.5.2007 M/o  Information
&  Technology
recommended  for
rejection.
Rs.60900000/­
FFE 1450000/­

Agenda
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC  4/08
no.53

Euro Ceramics Limited., Mumbai.   
F.No.01/53/8/156/AM08/E­8/ILS.

12000 MT.
Crude/Rough
marble Aggregate
Stones/Broken
Stones of Various
Sizes, Shapes &
Colours.

12.6.2007 Rs.58015000/­
FFE 1415000/­

 
 

 

ANNEXURE 4
 

DEFERRED CASES
 

 
 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

 
 
EFC 4/08
no.33

 
 
Manali Petrochemical  Ltd.,
Chennai.   
F.No.01/53/8/153/AM08/M­
15/ILS.

 
 

600 MTs. HCFC
141B/Solkane
141B.

 
 
11.6.2007

 
 
Comments from
M/o E&F and
D/o C&PC are
awaited.
Rs.36496500/­
US$ 870000/­

EFC 3/08 Raymond, Thane 500  Nos.  Frozen 17.10.2005 Rs.1155000/­



no.36 01/53/8/256/AM06/R­39/ILS
 

Semen  of  ongole
bulls.

US$ 26250/­

EFC 3/08
no.75

Arch Pharmalabs Ltd
01/53/162/1048/AM06/A­39/ILS
 

Bromo Fluoro
Methane 99.8%

18.10.2005 Rs.2315250/­
US$ 51450/­

EFC 3/08
no.45

Indiagen Limited
01/53/162/1068/AM06/I­14/ILS
 

Bovine  Semen­
100,000 units

24.10.2005 Rs.4955293.50
US$ 111354.91

EFC 3/08
no.33

St. Marry’s Farm, Kerala
01/53/162/1249/AM06/S­55/ILS
 

2000  Liters  of
Bovine Semen

13.12.2005 Rs.293875.25
US$ 6567/­

EFC 3/08
no.23

Aqua Systems
01/53/162/226/AM07/A­17/ILS
 

Aquarium fish 1.6.2006 Rs.70470/­
US$ 1566/­

EFC 3/08
no.22

Bharani  Aquarist, Chennai.
01/53/162/1581/B­41/06
 

Ornamental fish 2.3.2006 Rs.48191.25
US$ 1775/­

EFC 3/08
no.31

Hargobind  Milk  Tech.  P.  Ltd.,
Muktsar.
01/53/8/156/AM07/H­8/ILS
 

Bovine  Frozen
Semen.

3.7.2006 Rs.618148/­
US$ 13438/­

EFC 3/08
no.121

Elektronik Lab, Mumbai.
01/53/8/234/AM07/E­21/ILS
 

4  Nos.  Marine
Radar  with
Array/Radome
Scanner

4.8.2006 Rs.404096/­
JPY 985600/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.87

Videocon Ind. Ltd., New Delhi
01/53/278/AM07/V­9/ILS/
 
 

300 M.T. –Funnel
Cullet
500 MT – Cullet
(Recycled Glass
Scrap Funnel) and
500 M.T.(Recycled
Glass Scrap Pane)

4.9.2006 Rs.15653880/­
US$ 331650/­

EFC 3/08
no.30

Hargobind  Milk  Tech  P.  Ltd.,
Muktsar
01/53/8/169/AM07/H­19/ILS
 

To  improve  the
yields  of  the
Dairy animals.

13.7.2006 Rs.1021101.90
US$ 22035/­



EFC 3/08
no.25

Sinha Aquriam
01/53/8/399/AM07/S­83/ILS
 

Ornamental
Fresh Water Live
Fish

17.11.2006 Rs.288500/­
BAHT 229608/­

EFC 3/08
no.32

Hatsun  Agro  Product  Ltd.,
Chennai.
01/53/162/1686/AM07/H­26/ILS

500  Breed
Bovine Semen.

21.11.2006 Rs.144895/­
US$ 3181/­

EFC 3/08
no.26

  New  Show  Fine  Aquarium,
Howrah
 01/53/162/1868/AM07/N­

Import  of  37,600
Nos.  of  Fish  of
Different variety.
 

26.12.2006 Rs.1185000/­
 

EFC 3/08
no.43

International Institute of
Biotechnology & Technology,
Tamil Nadu.
01/53/8/493/I­26/AM07/ILS
 

Fathead minnows
fish – 2400 Nos.
Bluegill Sunfish –
2400 Nos.

27.12.2006 Rs.1020000/­
US$ 3778/­

EFC 3/08
no.145

Malana Power Company Limited,
Kullu, M.P.
01/53/8/602/M­56/AM07/ILS
 

UHF Repeater
Station – 1 No.
UHF Yagi
Antenna – 1 No.
Motorola
Portable – 2 Nos.

1.2.2007 Rs.320000/­
Croner 42300/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.146

IBM India Pvt. Ltd, Bangalore.
 

Adapter­ AC,
Printers parts­
others, Battery,
CD­ROM Drive,
DVD Rome Drive
etc. – 19 items as
detailed in
application

1.2.2007 D/O  I.T.  has
sought  some
information  about
previous  license
of the firm.
Rs.5474777349/­
US$ 12166163/­

EFC 3/08
no.93

Ciba Specialty Chemicals (I)
Ltd., Mumbai
01/53/8/676/AM07/C­27/ILC
 

12040 Kgs. of
Petroleum Light
100/140 
(Siedgrenzenbenzin
100/40)

1.3.2007 Rs.1371600/­
CHF 38528/­



EFC 4/08
no.42.

Futura Travels Limited.,
Mumbai.   F.No.01/53/8/501/F­
16/AM07/ILS.

1 No. One Bell 407
Helicopter

25.1.2007 Rs.134300000/­
US$ 2918000/­

EFC 3/08
no.134

Tata Moters Ltd., Mumbai
01/53/8/565/AM07/T­38/ILS
 

Euro II Eiesel
CEC­RF­73­A­93
(As detailed in
application)

25.1.2007 Rs.1252022.80
EURO 21586.60

EFC 3/08
no.115

.SGS  Weather  Envrronmental
System (P) Ltd, N.Delhi
01/53/8/594/AM07/S­118

MEA  24000­0500
Omnisat­Insat
Tranmitter
Dt.31.1.2007

29.1.2007 Rs.118430/­
US$ 2600/­

EFC 3/08
no.27

Jai  Research  Foundation,
Mumbai
01/53/8/608/J­26/AM07/ILs

Daphnia  Magna  –
500 Nos. adults
Dt. 2.2.2007

2.2.2007 Rs.23000/­
US$ 500/­

EFC 3/08
no.28

Might Ancillary, Chennai.
01/53/162/2112/M­
57/AM07/ILS
 

Ornamental  Fish  –
30.

2.2.2007 Rs.70000/­
US$ 1507/­

EFC 3/08
no.119

Mitchell  Drilling  International
P. Ltd, Gurgaon
01/53/8/1/M­1/AM08
 

Explosives  for
exploration

2.4.2007 Rs.3029808/­
US$ 64464/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.40

Pal International, Habra, W.B.
01/53/162/2202/AM07/P­49
 

5  M.T.(75000000
Pcs.)  Small  Sexe
Telapia  Fish
(Live)  and Pangas
(Live)

20.2.2007 Rs.7200000/­
US$ 160000/­

EFC 3/08
no.112

Indus’s Creations, Chandigarh,
01/53/162/2240/AM07/I­32/ILS
 

25  Falcon  Data
Logger  Traffic
Safety Radars.

14.3.2007 DOT(WPC)
vide  letter  dt.
1.6.07 has asked
that  the  firm
may  be  advised
to  submit
application  to
them
Rs.875000/­



US$ 7500/­
EFC 3/08
no.95

Newage Industries, Gujarat.
01/53/8/780/AM07/M­64/ILS
 

25000 Kgs.
Bromochloro DI
Fluoromethane
CF2 Br C1

26.3.2007 Rs.8037000/­
US$ 180000/­

EFC 4/08
no.54.

N. Lewis & Son, Bangalore. 
F.No.01/53/162/2357/AM07/N­
65/ILS.

16 Nos. Second
Hand Pionos.

28.3.2007 Firm to furnish
information on
utilization of
previous import
license.
Rs.232755/­
US$ 7284/­

EFC 3/08
no.66

GKN Sinter metals Ltd., Pune.
01/53/8/796/G­86/AM07/ILS
 

Chromium  Alloy
Powder  P2­150
and  Chromium
Alloy  Powder  P2­
350

30.3.2007 D/O  H.I.  has
sought  some
information  from
the firm.  The firm
has  furnished  the
information.
Rs.1002232/­
JPY 30973500/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08
no.19

Akzo Nobel  Coatings India Pvt.
Ltd., Bangalore.             
F.No.01/53/8/138/AM08/A­
24/ILS.

101948 Kgs.
Biocide Zineb
Nautec
(KT2013) &
others.

04.6.2007 Comments
awaited from D/o
C&PC.
Rs.42057085.50
US$ 958020.15

EFC 4/08
no.38.

Motor Industries Co. Ltd.,
Bangalore. 
F.No.01/53/8/139/AM08/M­
12/ILS.

 12000 Litres
Reference
Diesel: CEC
Legislative Fuel­
Euro III RF­06­
99, IV RF­06­03
& IV RF­02­03.

4.6.2007 Comments
awaited from
M/o P&NG
Rs.6155932/­
EURO 107999/­

EFC 3/08
no.11

M./s. Reliance Life Sciences Pvt.
Ltd.,Mumbai.       
F.No.01/53/8/41/AM08/R­
4/ILS.

Mice 18.4.2007 Rs.147141.50
 



 
EFC 3/08
no.104

M/s.  Capapie  Sports
Equipments.,  Mumbai.           
F.No.01/53/8/56/AM08/C­8/ILS
 

 
Air Rifle & Air
Pistol.

24.4.2007 MHA  has  no
objection  vide
their  I.D.  dt.
4.7.2007
Rs.275520/­
Euro 4592/­

EFC 3/08
no.130

M/s. Capapie Sports Equipments,
Mumbai.       
F.No.01/53/8/57/AM08/C­7/ILS.
 

Air Rifles & Air
Pistols.

24.4.2007 Rs.340020/­
Euro5667/­

EFC 3/08
no.131

M/s. Capapie Sports Equipments,
Mumbai.       
F.No.01/53/8/55/AM08/C­6/ILS.
 

Air Rifles & Air
Pistols.

24.4.2007 Rs.250000/­
EURO 4153/­

EFC 4/08
no.26

Rajsons, New Delhi.      
F.No.01/53/8/60/AM08/R­8/ILS.

3000 Strands of
7” MOP Shell
Bracelets.

25.4.2007 M/o E&F have
forwarded
comments Firm
to send to
Zoological names
of species  to
M/o E&F.
Rs.76564/­
FFE 1780.55

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 3/08
no.78

M/s.  Rajsons,  New  Delhi.   
F.No.01/53/8/60/AM08/R­8/ILS.
 

Strands
7’M.O.P. Shells.

25.4.2007 Rs.76564/­
US$ 1780/­

EFC 3/08
no.147

Dr. Reddy’s Lab, Hyderabad,
01/53/8/64/AM08/R­8
 

80 Nos. ( 40
Pairs ) SAM
Breading Pair
Male/ Female.

26.4.2007 D/O  AHD  &  F
has  called  for
some
information from
the  firm  vide
their  letter  dt.
29.6.2007
Rs.558000/­
US$ 12400/­



EFC 3/08
no.68

M/s.  Sedco  Forex  international
Drilling  Inc.,  Mumbai.     
F.No.01/53/8/69/AM08/S­16/ILS.
 

Second  hand
Caterpillar  D­
399  Diesel
Engine.

27.4.2007 Rs.5387794/­
US$ 122728.79

EFC 3/08
no.12

M/s.  Aurigene  Discovery
Technologies  Ltd.,  Bangalore. 
F.No.01/53/8/73/A­14/AM08/ILS.
 

Mice and Rats. 30.4.2007 Rs.8035983/­
US$ 183052/­

EFC 3/08
no.13

M/s.  Aurigene  Discovery
Technologies  Ltd.,  Bangalore.       
F.No.01.53/87/71/A­
16/AM08/ILS.
 

Mice & Rats. 30.4.2007 Rs.4346189.13
Euro 74167.05

EFC 3/08
no.15

M/s.Aurigene  Discovery
Technologies  Ltd.,  Bangalore.       
F.No.01/53/8/74/AM08/A­13/ILS.
 

Rats & Mice. 30.4.2007 Rs.5953920.71
GDP 68990.97

EFC 3/08
no.18

M/s.  Aurigene  Discovery
Technologies Ltd., Bangalore.  
F.No.01/53/8/72/AM08/A­15/ILS.
 

Mice. 30.4.2007 Rs.1351550.40
FFE 23064/­

EFC 3/08
no.138

Green Tea Agency, Mumbai.
01/53/162/1928/AM07/G­51/ILS
 

347500 Kgs.
Used Gunny
Bags.

5.1.2007 Rs.2499220/­
US$ 55600/­

EFC 4/08
no.47.

Elektronik Lab., Mumbai.   
F.No.01/53/8/141/E­6/ILS.

1 No. Selux X
Band Radar 25
KW.

5.6.2007 Comments are
awaited from
DOT (WPC)
Rs.1861506/­
EURO 31568/­

EFC 4/08
no.51.

Orion Chem. Pvt. Ltd., Mumbai.  
F.No.01/53/162/286/AM08/O­
13/ILS.

1,440,000 Nos.
Other Cartridges
and Parts
thereof.

14.5.2007 MHA have
asked
information from
firm.
Rs.496800/­
EURO 8280/­
 
 

Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08 Vintage Commercial P.Ltd., 5 MT Fish 17.5.2007 Comments



no.8 Kolkata. 
F.No.01/53/162/297/AM08/V­
7/ILS.

Mean/Live Fish. awaited from
D/o AHD&F.
Rs.748000/­
US$ 17401/­

EFC 4/08
no.30

Siddharth Singh, Indore.    
F.No.01/53/8/101/AM08/S­28/ILS.
 
 

8 Nos. Animal 
Trophies. &
Furniture.

17.5.2007 Comments
awaited from
M/o E&F
Rs.373614/­
US$ 8688.70
 

EFC 4/08
no.45.

Elcome Marine Services Pvt. Ltd.,
Mumbai. 
F.No.01/53/8/102/AM08/E­4/ILS.

2 Sets each of
ND500IID Non­
Directional
Beacon
Complete with
all accessories
and ATU 500 of
NDB –ND500

17.5.2007 Comments 
awaited from  
DOT (WPC)
Rs.2475000/­
FFE 59000/­

EFC 4/08
no.21

Asian PPG Industries Ltd.,
Mumbai.  
F.No.01/53/8/105/AM08/A­
21/ILS.

6000 Kgs.
Yttrium Oxide

18.5.2007 D/o AE have
forwarded NOC.
13DIPP has
called for some
information from
the firm.
Rs.2933700/­
FFE 66000/­

EFC 4/08
no.31

Royal Industries., Delhi.  
F,No.01/53/8/108/AM08/R­13/ILS.

200 MTs.
HCFC­141b

21.5.2007 M/o E&F have
no objection.  
D/o C&PC have
called
information from
the Firm.
Rs.12774900/­
US$ 291000/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and CIF
Value
 

EFC 4/08
no.49.

Airports Authority of India, New
Delhi.   

5 Nos. Radar
Transponder

21.5.2007 Comments awaited
from  DOT(WPC).



F.No.01/53/8/119/AM08/A­
23/ILS.

Rs.9535368/­
FFE 236200/­

EFC 4/08
no.59

IBM India Private Limited.,
Bangalore. 
F.No.01/53/8/107/AM08/I­7/ILS.

8 Nos.
Enterprise Tape
Autoloader IBM
3590 H11 & 2
Nos. Enterprise
Tape Autoloader
IBM 3590 H1A

21.5.2007 Comments awaited
from M/o Information
& Technology
Rs.5228130.40
FFE 124627.65.

EFC 4/08
no.67.

Manu Kashyap, Guwahati. 
F.No.01/53/162/307/M­9/AM08.

M 4110 RD
Magazine
Assembly 22
Cal.­2 No.

21.5.2007 Comments are
awaited from M/o
YA&S and M/o
Home Affairs,
Rs.2206.98
FFE 53.98

EFC 4/08
no.44.

.Serum Institute of India
Limited., Pune.  
F.No.01/53/8/116/AM08/S­
30/ILS.

1 No. 2000 Bell
430 Helicopter
(Second Hand).

23.5.2007 Comments are
awaited from
DGCA.
Rs.266382496/­
US$ 6350000/­

EFC 4/08
no.14.

Godrej Agrovet Limited.,
Mumbai.  
F.No.01/53/8/118/AM08/G­
13/ILS.

Great Grand
Parents/Pureline
Stock.

24.5.2007 Comments awaited
from D/o AHD&F
Rs.2288265/­
Euro 40145/­

EFC 4/08
no.35.

Gharda Chemicals Ltd.,
Mumbai.  
F.No.01/53/08/117/AM08/G­
12/ILS.

1000000 Kgs.
Carbon Tetra­
Chloride.

24.5.2007 D/o C&PC have
forwarded
comments. 
Comments from M/o
E&F
awaited.Rs.8560500/­
US$ 195000/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08
no.29

Whirlpool of India Ltd.,
Faridabad.     
F.No.01/53/8/125/AM08/W­
1/ILS.

541.44 MTs.
Dichlorofluoroethane

25.5.2007 M/o E&F have
forwarded
comments. 
Comments



awaited from D/o
C&PC.
Rs.49969498/­
US$ 1191168/­

EFC 4/08
no.4

Saphire Realtors Private
limited., Bangalore.      
F.No.01/53/162/333/AM08/S­
32/ILS.

9 No. Live Horses. 28.5.2007 Comments
awaited from 
D/o AHD&F
Rs.3987000/­
EURO 70500/­

EFC 4/08
no.7

Yeravada Stud & Agricultural
Farm, Pune.  
F.No.01/53/162/336/AM08/Y­
2/ILS.

1 Nos. Stallion & 3
Nos. Broodmares.

28.5.2007 D/o AHD&F
have  asked the
name of the
origin 
country/countries.
Rs.4700000/­
US$ 112000/­

EFC 4/08
no.12.

Suven Life Sciences Ltd.,
Hyderabad.   
Fno.01/53/8/126/AM08/S­
35/ILS.

300 Live Rats. 28.5.2007 D/o AHD&F
have called
certain
information from
the Firm.
Rs.732600/­
EURO 12416.95

EFC 4/08
no.10

Sree Chitra Tirunal Institute for
Medical Sciences &
Technology,
Thiruvananthapuram.     
F.No.01/53/162/339/AM08/S­
38/ILS.

20 Rats. 29.5.2007 D/o AHD&F
have called
certain
information from
the Firm.
Rs.55550/­
AUD $1627.60

EFC 4/08
no.36.

Mehra Drug House,
Amritsar.     
F.No.01/53/8/144/AM08/M­
13/ILS.

1,50,000Kgs.
Saussurea.(Lappa)

6.6.2007 Comments
awaited from
M/O E&F and
D/o Ayush.
Rs.6150000/­
US$ 150000/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of import Date of
receipt of
application
 

Remarks and
CIF Value
 



EFC 4/08
no.37.

K.K. Traders (HUF), Amritsar. 
F.No.01/53/8/143/AM08/K­7/ILS.

1,50,000Kgs.
Saussurea
(Lappa).

6.6.2007 Comments
awaited from
M/o E&F & D/o
Ayush.
Rs.6150000/­
US$ 150000/­

EFC 4/08
no.40.

Tata Motors Limited., Mumbai.   
F.No.01/53/8/145/AM08/T­8/ILS.

16000 Liters
Euro IV
Gasoline with
RON 95.

06.6.2007 Comments are
awaited from
P&NG.
Rs.1420800/­
GBP 17760/­

EFC 4/08
no.61.

Radha Soami Satsang Beas, P.O.
Dera Baba Jaimal Singh,
Distt.Amristar, Punjab. 
F.No.01/53/8/142/AM08/R­16/ILS.

8 Nos. Used
Computer
Printers, 10
Nos. Computer
Monitors & 66
Nos. T.V. Sets.

06.6.2007 M/o Information
&  Technology
have  called
certain
information
from the Firm.  .
Rs.216868/­

EFC 4/08
no.28

ABI & ABI Marketing India aPvt.
Ltd., Thanjavvr.        
F.No.01/53/8/160/AM08/A­28/ILS.

1000Nos. Air
Conditioners
with R­22 Gas.

13.6.2007 Comments
awaited from
M/o E&F.
Rs.6818600/­
US$ 165500/­

EFC 4/08
no.39.

Ashok Leyland Limited.,
Chennai.    
F.No.01/53/8/161/AM08/A­29/ILS.

5100 Kgs. CEC
Legislative
Fuel RF­06­03.

13.6.2007 Comments are
awaited from
P&NG.
Rs.947682/­
EURO 16626/­

EFC 4/08
no.46.

Sanchar Communication Systems,
New ?Delhi.  
F.No.1/53/8/162/AM08/S­44/ILS.

7 Nos. Electric
Defender KP­
001 & others
and 1
No.Digital
Alcololmeter
CA­2000

13.6.2007 Comments
from  M/o
MHA awaited.
Rs.12000/­
US$ 280/­

EFC 4/08
no.20

Jaguary Machinery and
Spares,Badlapur.  
F.No.01/53/162/434/AM08/J­5/ILS.

80 MTs.
Cerium Oxide

15.6.2007 Comments from
D/o C&PC and
D/o AE are
awaited.  
Rs.9184000/­
US$ 224000/­



 
Agenda 
Case No.

Name of the Firm/
File No.

Item of
import

Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08
no.27

Fedders International Air Conditioning
Pvt. Ltd., New Delhi. 
F.No.01/53/8/172/AM08/F­6/ILS.

2555 Nos. Air
Conditioners
with R­22
Gas.

15.6.2007 Comments
awaited from
M/o E&F.
Rs.20985312/­
US$ 499650/­

EFC 4/08
no.16.

Gee Stud Farm Pvt. Ltd., New Delhi.  
F.No.01/53/162/476/AM08/G­19/fILS.

1 Nos. Stallion
& 2 Nos.,
Broodmares

19.6.2007 Comments
awaited from
D/o AHD&F.
Rs.3000000/­
US$ 75000/­

EFC 3/08
no.103

SMS Pharmaceutical Ltd., Hyderabad
01/53/8/631/AM07/S­122/ILS
 

10,000 Kgs.
of  1­Bromo 3­
Chloro
Propane
99.5% Min.
 

7.2.2007 Rs.1341300/­
UD$ 30000/­
 

EFC 3/08
no.4

Star Earth Minerals (P) Ltd., Raigad
01/53/162/210/AM08/S­22
 

Cerium
Carbonate
(200 MT)

7.5.2007 Rs.11440000/­
US$ 260000/­

EFC 3/08
no.100

Kerala Rubber & Reclaims Ltd., Kochi
01/53/162/182/K­4/AM08
 

Tyre Buffing
Powder

7.5.2007 Some
information has
been sought as
suggested by
DIPP vide their
U.O. 6.6.07
Rs.790000/­
US$ 18000/­

EFC 3/08
no.135

Marine Safety Products , Mumbai.
01/53/162/2150/M­58/AM07/ILS
                                                          

Different
types of
pyrotechnics
from Sweden
as detailed in
application

9.2.2007 Rs.4458310/­
US $ 6680658/­

EFC 3/08
no.118

Paras  Equipment  &  Engg.  Pvt.  Ltd,
N.Delhi.
01/53/8/14./P­3/AM08

Radar
(Geophysical
instrument)

9.4.2007 Comments
awaited from
WPC.



  Rs.1874175.30
US$ 41648.34

EFC 4/08
no.50.

Agrani Telecom Limited., New Delhi.  
F.No.01/53/8/531/AM07/A­71/ILS.

1 No. each of
IRBIs 4X with
mounting
accessories &
Magnum with
mounting
accessories.

11.1.2007 Comments
awaited from
M/o Defence.
Rs.191000/­

Agenda 
Case No.

Name of the Firm/
File No.

Item of
import

Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08
no.5

Tata Institute of Fundamental Research,
(NCBS), Mumbai ). 
F.No.01/53/162/401/AM08/T­10/ILS.

40 Nos. Mice. 11.6.2007 Comments
awaited from 
D/o AHD&F
Rs.418077/­
FFE 10197/­

EFC 4/08
no.13.

Tata Institute of Fundamental Research
(NCBS), Mumbai. 
F.No.01/53/162/400/AM08/T­9/ILS.

45 Nos. Rats. 11.6.2007 Comments
awaited from
D/o AHD&F.
Rs.139392.90
FFE 1720.90

EFC 4/08
no.22

Solaris Chemtech Limited., AT&PO­
Karakhadi, Taluka­Padra, distt.­Thane. 
F.No.01/53/162/409/AM08/S­42/ILS.

60000Kgs. 1­
Bromo­3­
Chloro
Propane

11.6.2007 Comments
awaited from
D/o C&PC and
M/o E&F
(Ozone Cell)
Rs.6647340/­
US$ 159600/­

EFC 4/08
no.48.

Eastern Shipchandlers Pvt. Ltd.,
Mumbai.  F.No.01/53/162/399/AM08/E­
7/ILS.

19,080 Nos.
Parachute
Rocket, Hand
Flares, orange
Smoke, MOB
Smoke/Light
with Bracket
and L.T.A.
Set.

11.6.2007 Comments
awaited from
PESO.
Rs.6000000/­
FFE 140000/­

EFC 3/08
no.111

Great Offshore Ltd., Mumbai
 

Fruno  ARPA
radar Model  –
FAR 2117.

12.3.2007 Rs.1975437.32
JPY 5487325.88



EFC 3/08
no.99

Elcome Marince Services Pvt. Ltd,
Mumbai
01/53/8/31/E­3/AM08
 

Kodem Radar
– one

12.4.2007 MHA has no
objection vide
their I.D. dt.
4.7.07. The firm
has furnished a 
photocopy of
WPC License dt. 
21.6.07 vide
party’s letter dt.
21.6.07
Rs.313320/­
JPY 783300/­

EFC 4/08
no.23

Gunnebo India Limited., Mumbai.   
F.No.01/53/8/157/AM08/G­17/ILS.

27250 Kgs.
Halotron 1
Presat Base.

12.6.2007 Comments
awaited from
D/o C&PC and
M/o E&F.
Rs.20383000/­
US$ 463250/­

 
Agenda 
Case No.

Name of the Firm/
File No.

Item of
import

Date of
receipt of
application
 

Remarks and
CIF Value
 

EFC 4/08
no.41.

Tata Motors Limited., Mumbai. 
F.No.01/53/8/158/AM08/T­11/ILS.

900 KL Winter
Grade BS EN
0590­
Grade”E”

12.6.2007 Comments are
awaited from
P&NG.
Rs.45279000/­
GBP 540000/­

EFC 4/08
no.43.

Futura Travels Limited., Mumbai.  
F.No.01/53/8/159/AM08/F­5/ILS.

1 No. one S 76
C==
Helicopter.

12.6.2007 Comments are
awaited from
DGCA.
US$ 11115000/­

EFC
3/08    no.

96

Madras  Crocodile  Bank  Trust,
T.N.

01/53/162/127/M­3/AM07
 

Exchange  of
animals
between zoo

12.4.2007 No commercial
value.
Processed on
file.

 
 

 



                Meeting of Export Facilitation Committee (EFC), Meeting No. 2/2007­2008, was held on 06.07.2007 at Directorate General of Foreign Trade (DGFT) to consider
the cases relating to grant of permission for issuance of Export License in respect of products which are restricted for export under the current export policy under the
Chairmanship of Dr. Shyam Aggarwal, Additional DGFT.
 
The following cases were decided.

 
 

Sl.
No. Name of the firm Product File No. Subject Decision

1 Altana Pharma Pvt. Ltd.

Serum, Plasma, Urine,
Human Blood and

Human Blood Serum 01/91/110/52/AM'07/PC­III

1st
revalidation
(08.06.2007) Approved

2

Andhra Pradesh Forest
Development Corporation

Ltd.
Red Sanders Wood in

Log Form 01/91/110/56/AM'08/PC­III
Licence

(29.06.2007) Approved

3

Andhra Pradesh Forest
Development Corporation

Ltd.
Red Sanders Wood in

Log Form 01/91/110/55/AM'08/PC­III
Licence

(29.06.2007) Approved

4 Astra Zeneca Pharma Ltd.
Blood Samples, Plasma,
Serum, Urine Samples 01/91/110/191/AM'08/PC­III Licence Deferred

5 Astra Zeneca Pharma Ltd.
Blood Samples, Serum
and Urine Samples 01/91/110/222/AM'05/PC­III

2nd
revalidation
(28.05.2007) Approved

6 Astra Zeneca Pharma Ltd. Blood Samples 01/91/110/82/AM'08/PC­III
Licence

(22.06.2007) Approved

7
Bejo Sheetal Seeds Pvt.

Ltd. Hybrid Onion Seeds 01/91/180/324/AM'08/PC­III
Licence

(27.06.2007) Approved

8 Bharat Agro Overseas India Onion Seeds N­53 01/91/110/169/AM'08/PC­III
Licence

(29.06.2007) Approved

9 Biological E. Pvt. Ltd. Human Serum 01/91/110/74/AM'08/PC­III
Licence

(04.07.2007) Approved

10
Bioserve Clinical Research

Pvt. Ltd. Human Plasma 01/91/110/77/AM'08/PC­III
Licence

(04.07.2007) Approved

11
Bristol Myers Squibb India

Private Limited
Total Serum Volume, Total
Whole Blood Volume 01/91/110/13/AM'08/PC­III

Licence
(08.06.2007) Approved

12
Bristol Myers Squibb India

Private Limited

Total Serum Volume, Total
Whole Blood Volume,

Biopsy Slides 01/91/110/11/AM'08/PC­III
Licence

(07.06.2007) Approved

13
Bristol Myers Squibb India

Private Limited

Total Serum Volume, Total
Whole Blood Volume,
Total Plasma Volume 01/91/110/12/AM'07/PC­III

Licence
(07.06.2007) Approved

14 Bristol Myers Squibb India
Private Limited

Serum, Whole Blood,
Plasma, Urine and Slides

01/91/180/111/AM'07/PC­III 1st
revalidation
(19.06.2007)

Approved



15 Burfah Overseas Dot
Musical Instruments of
Red sandars Wood 01/91/110/33/AM'06/PC­III Licence Deferred

16 Clinsys India Ltd.

Hematology Slides,
Whole Blood, Plasma and

Serum 01/91/110/690/AM'07/PC­III
Licence

(31.05.2007) Approved

17
Eli Lilly and Company

(India) Pvt. Ltd.
Formalin Fixed Tissue

Embedded Paraffin Block
01/91/110/50/AM'06/PC­

III               

2nd
revalidation
(01.06.2007) Approved

18 GlaxoSmithKline
Whole Blood, Serum,

Tissues
01/91/180/1030/AM'06/PC­

III

1st
revalidation
(04.07.2007) Approved

19 GlaxoSmithKline
Whole Blood,

Serum,Plasma, Urine 01/91/110/273/AM'06/PC­III

1st
revalidation
(04.07.2007) Approved

20 GlaxoSmithKline Human Plasma Samples 01/91/110/45/AM'08/PC­III
Licence

(08.06.2007) Approved

21 GlaxoSmithKline
Whole Blood, Serum and

Plasma 01/91/110/449/AM'07/PC­III
Licence

(08.06.2007) Approved

22 GlaxoSmithKline
Whole Blood, Plasma,

Serum and Buccal Swabs 01/91/110/38/AM'08/PC­III
Licence

(25.06.2007) Approved

23 GlaxoSmithKline Whole Blood 01/91/110/480/AM'07/PC­III
Licence

(25.06.2007) Approved

24 GlaxoSmithKline
Whole Blood, Plasma,

Serum and Buccal Swabs 01/91/110/25/AM'08/PC­III
Licence

(22.06.2007) Approved

25
Gleenmark

Pharmaceuticals Human Plasma Samples 01/91/110/624/AM'07/PC­III
Licence

(05.06.2007) Approved

26
Gleenmark

Pharmaceuticals Human Plasma Samples 01/91/110/625/AM'07/PC­III
Licence

(05.06.2007) Approved

27
Gleenmark

Pharmaceuticals Human Plasma Samples 01/91/110/623/AM'07/PC­III
Licence

(05.06.2007) Approved

28
Igate Clinical Research
International Pvt. Ltd. Plasma 01/91/110/173/AM'08/PC­III Licence Deferred

29 Johnson & Johnson Ltd.
Serum and Urine

Samples 01/91/110/29/AM'06/PC­III
2nd

revalidation Approved

30 Kendle India Pvt. Ltd

Human Whole Blood,
Human Whole Serum,
Human Blood Plasma 01/91/110/52/AM'08/PC­III

Licence
(02.07.2007) Approved

31
Lambda Therapeutic

Research Ltd. Plasma Samples 01/91/110/64/AM'08/PC­III
Licence 

(19.06.2007) Approved

32
Molecular Research
Services India Pvt. Ltd. Human Blood Plasma 01/91/110/48/AM'08/PC­III

Licence
(19.06.2007) Approved

33 Namdhari Seeds Onion Seeds 01/91/110/222/AM'05/PC­III 2nd
revalidation

Approved



(10.01.2007

34 Naresh Chand & Co.

Sandal Wood Heartwwod
Chips, Mixed Chips
Flakes/Powder 01/91/110/702/AM'08/PC­III Licence Deferred

35 Naresh Chand & Co.

Sandal Wood Heartwwod
Chips, Mixed Chips
Flakes/Powder 01/91/110/34/AM'08/PC­III Licence Deferred

36 Naresh Chand & Co.
Sandalwood De­oiled

Spent dust 01/91/110/168/AM'08/PC­III Licence Deferred

37
Neeman Medical

International Asia Ltd.
Whole Blood, Serum,
Plasma and Urine 01/91/110/247/AM'08/PC­III

1st
revalidation
(08.06.2007) Approved

38
Neeman Medical

International Asia Ltd. Serum, Plasma 01/91/110/19/AM'08/PC­III
Licence

(03.07.2007) Approved

39 Novo Nordish India Pvt. Ltd.

Frozen/Ambient Serum,
Ambient Plasma, Ambient
Whole Blood and Urine 01/91/110/39/AM'08/PC­III

Licence
(21.06.2007) Approved

40 Novo Nordish India Pvt. Ltd.

Frozen/Ambient Serum
and Frozen/Ambient

Whole Blood 01/91/110/40/AM'08/PC­III
Licence

(19.06.2007) Approved

41
PPD Pharmaceutical

Development (I) Pvt. Ltd.

Whole Human Blood,
Human Serum, Human
Serum, Human rine 01/91/110/64/AM'07/PC­III

1st
revalidation
(26.06.2006) Approved

42
PPD Pharmaceuticals
Development (I) Pvt. Ltd.

Human Plasma, Human
Serum, Human Urine 01/91/110/145/AM'06/PC­III

2nd
revalidation
(27.06.2007) Approved

43
PPD Pharmaceuticals
Development (I) Pvt. Ltd.

Whole Human Blood,
Human Serum, Human
Plasma and Paraffin

Embedded Tumor Tissue
Samples 01/91/110/14/AM'08/PC­III

Licence
(21.06.2007) Approved

44
PPD Pharmaceuticals
Development (I) Pvt. Ltd.

Whole Human Blood,
Human Serum, Human

Plasma and Human Urine 01/91/110/666/AM'08/PC­III
Licence

(21.06.2007) Approved

45 Quintiles Research
Whole Human Blood and

Human Serum 01/91/110/654/AM'07/PC­III
Licence

(15.06.2007) Approved

46 Quintiles Research Human Serum 01/91/110/152/AM'06/PC­III

2nd
revalidation
(11.06.2007) Approved

47 Quintiles Research

Whole Human Blood,
Human Serum and
Human Plasma 01/91/110/118/AM'05/PC­III

Licence
(15.02.2007) Approved



48 Quintiles Research Whole Human Blood and
Human Serum

01/91/110/170/AM'06/PC­III 2nd
revalidation
(11.06.2007)

Approved

49 Quintiles Research

Whole Human Blood,
HumanSerum and
Human Plasma 01/91/110/182/AM'05/PC­III

2nd
revalidation
(13.06.2007) Approved

50 Quintiles Research
Whole Human Blood and

Human Serum 01/91/110/174/AM'06/PC­III

1st
revalidation
(11.06.2007) Approved

51 Quintiles Research

Whole Human Blood,
Human Serum and
Human Plasma 01/91/110/94/AM'06/PC­III

2nd
revalidation
(21.06.2007) Approved

52 Rama Krishna Seeds Nasik red Onion Seeds 01/91/110/76/AM'08/PC­III
Licence

(27.06.2007) Approved

53 Rama Krishna Seeds Onion Seeds Nasik Red 01/91/110/158/AM'08/PC­III
Licence

(04.07.2007) Approved

54
Ranbaxy Laboratories

Limited Human Plasma Samples 01/91/110/634/AM'07/PC­III
Licence

(26.07.2006) Approved

55
Reliance Clinical Research

Services

EDTA whole blood,
Hematology slide,

Fluoride whole blood,
Serum samples, Urine
samples, Bone marrow
smears, Bone marrow

aspirate 01/91/110/335/AM'08/PC­III

1st
revalidation
(04.07.2007 Approved

56
Reliance Clinical Services

Pvt. Ltd. Serum Samples 01/91/110/10/AM'08/PC­III
Licence

(04.07.2007) Approved

57 Siro Clinpharma Pvt. Ltd.
Human Blood samples,
Human Viterous Samples 01/91/180/107/AM'07/PC­III

Change in the
name of
consignee
(06.06.2007) Approved

58
Synthite Industrial
Chemicals Ltd.

Value Added Product of
Red sanders Wood 01/91/110/679/AM'07/PC­III

Licence
(26.06.2007) Approved

59
Veeda Clinical Research

Pvt. Ltd. Plasma Samples 01/91/110/54/AM'08/PC­III
Licence

(19.06.2007) Approved

60
Wyeth Pharmaceuticals

India Ltd. Plasma Samples 01/91/110/542/AM'07/PC­III
Licence

(29.06.2007) Approved
 

­End­
 
 
  
 
 
 



 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


